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TShri Vasant Sathe]
You must remark in your kindness 
that the Government and the Home 
Minister may, if they want, place 
these chargesheets for our know­
ledge. Will you say this such? This 
is my point of order. I want your 
ruling on this.

SHRI JYOTIRMOY BOSU: Sir,
we are concerned to hear things which 
are not good for this House it is 
very important that we try and put 
our finger on the right pie. There 
arp two things. We wanted state­
ments from the concerned Ministries 
whether Mr Ramnath Goenka, as a 
Member of Parliament had allegedly 
put pressure to advance his owr per­
sonal interest. Secondly, we are also 
anxious and we are interested that 
the CBI reports with regard to his 
cases be placed on the Table of the 
House. We have said if on Fridav 
time and again. Instead of beating 
about the bush and denlgrading this 
House, let us deal with the business 
firmly and methodically. We want 
these two documents and these in­
formation; to be made available to 
the Members of the House so that we 
can certainly proceed against these 
Members who are doing things which 
are not proper for a Member of 
Parliament.

SHRI SYED AHMED AGA (Bara- 
mulla): Sir, during the last 4-5 
years, I have always obeyed you 
But, I have always been ignored. 1 
feel that I have always been ignored 
because 1 cannot shout. I am, there­
fore, forced to shout. Since I have 
always been ignored, up till today, 1 
walkout of the House.
Shri Syed Ahmed Aga then left the 

House
MR. SPEAKER: We will take up

everything on this issue tomorrow.
AN HON. MEMBER: On a point

of order.
MR SPEAKER: No points ot

order now. We will resume it to­
morrow,

SHRI VASANT SATHE: At least
express yourself.

MR. SPEAKER: Papers to be laid 
on the Table. Shri Pranab Kumar 
Mukherjee. '
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PAPERS LAID ON THE TABLE

Report of Comptroller and A uditor* 
General of India for 1974 Union 
G overnment (C ommercial) Part I.

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHBI 
PRANAB KUMAR MUKHERJEE: I
beg to lay on the Table a copy of the 
Report (Hindi and English versions) 
of the Comptroller and Auditor 
General of India for the year 1974— 
Union Government (Commercial) 
part i—.Introduction, under article 
151 m  of the Constitution. [Placed 
in Library. See No. LT-8757/74].


